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CENTRAL PJJM B ISTHAT fliE TR I BW PJ 

GALORJE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
Bangalore-560 038. 

Dated:- 	ii JJ N 294 

APFLATI( NUMBF.R 	
800/1994.  

APPLIC'JTS: 	 RP.J\DENTS: 

Sri.M.VS,Rao 	v/s. Secretar.y,/o.Defence,NDelhi & Others. 

'r.. 

Smt.Prarnila Nesargi,Advocate, 
No.844/A, 100 Feet Road, 
Indiranagar, banga1ore-50O38. 

Sri.Dalpat Raj Mardia, PrincIpal Administrative Officer. 
Office of the Chief Engineer,Headquarters Southern Cominand; - .,,• -. 

Subject- Frwardirg of cpies cf te Crers pssc bythe 
Central adniici1ratiVs Trinal,Baflgal0Ie. 

Please find enLcs 	rw±th a copy, f th WDER/ 

STAY DER/1NTEPJJV1 01DER/, pssød by this TrihunL in the above 

mentioned application(s) on_. 	12 1224'-___--- 

firii'ICIAL  
Y REGISTRAR 

  BRPNCHES. 

. grTt* 	 .. 	 •.. 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH:BANGALORE 

APPLICATION NO.80/1994 

DATED THIS THE FOURTEENTH DAY OF DUNE, 1994 

Mr. Justice P.K. Shyamsundar, Vice Chairman 

Mr. T.V. Ramanan, Member (A) 

Mr. M.Y.S. Rao 
INDIAN DEFENCE SERVICE OF 
ENGINEERS (losE) 
No.21  DC krea, lIES Road 
Yeshwanthpur P0 
Bangalore-560 022 	 ... Applicant 

(By Smt. pramjla Nesargi, Advocate) 

Vs. 

Union of India represented by 
the Secretary, Ministry of Defence 
Central Secretariat, DHQ P0 
New Delhi -11. 

Engineer-in-Chief (C-in-C) 
Army Headquarters 
Kashmir House 
DHQ P0, New Delhi-li. 

Military Secretary (115) 
MS Branch, Army Headquarters 
DHQ P0, New Delhi-il. 

Brigadier D1' Budhiraja, DOG(Wks) 
C-in-C's Branch, Army Headquarters 
Kashmjr House, DHQ P0, New Delhi-li .. Respondents 

(By Shri D.R. Mardia, Principal Administrative 
oqricer deputed to appear on behalf of the 

I 	 department). 

1 
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(Mr. Justjce  P.K. Shyamsundar, 
Vice Chairman) 

we heard this matter for some time and in 

particular heard Snt. Pramila Nesargi, who now appears 

in support of the application in place of Col.V.K.K. Nair. 



At her requ st, we d smiss this application as 

withdrawn. All the ontentions raised in this 

applicatior are left open. The applicant will 

be at libe y to filI a fresh application, if he 

so desires 	No cost. 

: 
( T.V. R r1ANPN) 	'(P.K. $HW'UNi) 

fIEMBEF (A) 	 VICE CHAIR1'N 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANCALORE BENCH, BANGALORE 

ORIGINAL APPLICATION NO.922/1994 

THURSDAY THIS THE SECOND DAY OF MARCH, 1995 

MR. JUSTICE P.K. SHYAMSUNDAR 	VICE CHAIRMAN 

MR. T.V. RAMANAN 	 mEvBER(A) 

1. M.V. Sathyanarayana Rao, 
Indian Defence Service of 
Engineers, Chief Engineer 
( Air Force) 
Yeswanthapur PU, 
Bangalore - 560022 	 Applicant 

( By Advocate Smt.F'LN.Pramjla Nesarqj) 

V. 

Union of India 
represented by the 
Secretary, Ministry of Defence, 
South Block, New Delhi-11.  

Engineer—in—Chief (E—in—C), 
ltd.Gen Jadish Narain, 
Army Headquarters, 
Kashmir House, 
New Delhi - 11 

Military 5ecretay(MS), 
Lt. Gen Ravi IPE, 
MS Branch 
Army Headquarters 
DHQ PU New Delhi 11 

Brig. O.K. Budhraja, PDG 
£—in—C'e 
Ar'r; Hecdquarter,s, 
Kashmir House, 
LDHQ P0 New Delhi-11 
now at Banoalore Sub Area, 
Officers Mess, Cubbon Road, 
8analore - 42 	 Respondents 

( By learned Standing Counsel ) 
Shri M.S. Padmarajaiah 

.1 \- 

'1#/ 	
0 R 0 E R 

MR. JUSTICE P.K. SHYAMSUNDAR, VICE CHAIRMAN 
' 	. 	 I 

\ i\ 	"I 	 Learned counsel for the applicant has 
" 	I 

filed a Memo today seeking leave to withdraw 

this application with liberty to file a fresh 
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application for ap, roprit? reliefs against some 

impugned orders a opos which the applicant is 

said to be aqgrieJ, d. We1ermjt the applicant 

to withdraw this I plicatlhn with liberty to 

file a fresh applj at ion, if necessary. 

2. 	There are s me statements in the flemo 

made stating thatllhe app]LL!icant deems himself 

to have retired wi h effet from 21st January, 

1995. Apropos sucIll assumtion, we do not propose 

to say anything ecept n4iying our non 

commitment 0  Likeiise, alt other contentious 

issues raised in 	a P1emoare not liable to be 

treated as having een noiced and considered 

by us. No costs•  

MEMBER(A) 	 VICE CHPIRP1AN 

L1 
Sect .0  

Con tal Admini 

lure 
Dangalo 


